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Selection criteria for Arjuna Awards

*102. SHRI P.K. MAHESHWARI: Will the Minister of YOUTH AFFAIRS
AND SPORTS be pleased to state:

(a) the criteria of selection of Arjuna Awards;

(b) the reaction of Ministry regarding doubts expressed by renowned
sporfspersons every year over the transparency adopted for the selection
of awards;

 Original notice of the question was received in Hindi.
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(c) whether Government are taking any step to avoid such controversies;
and

(d) whether it is a fact that despite showing good performance, some
deserving sport spersons are deprived of Awards?

THE MINISTER OF YOUTH AFFAIRS AND SPORTS (SHRI SUNIL
DUTT): (a)to(d) A Statement is laid on the Table of the House.

Statement

(@) Under the Scheme for the Arjuna Award for Outstanding Performance
in the Sports and Games, the following 1 eligibility criteria is laid
down:—

"To be eligible for the Award, a sportsperson should have had not only
good performance consistently for the previous three years at the
International level with excellence for the year for which the Award is
recommended but also should have shown qualities of leadership,
sportsmanship and a sense of discipline.

However, sports persons found positive for use of drugs banned by the
International Olympic Committee in any laboratory accredited by
International Olympic Committee will not be eligible for Arjuna Award.

The Government only considers conferring Arjuna Award in the disciplines
falling under following categories:—

(@ Olympic Games/Asian Games/Commonwelath GamesA/Vorld
Cup/World Championship disciplines and cricket or any equivalent
recognized international tournament.

(b) Indigenous Games.
(c) Sports for Physically challenged".

(b) and (c) Recently, the Scheme has been revised twice (April, 2002 &
March, 2004) with a view to enlarge membership of the Selection Committee
and appoint an eminent sportsperson as its Chairperson.

(d) The Selection Committee decides the Award according to the
provision of the Scheme which lays down that not more than 15 awards
can be given in any calender year and also that, oridinariiy, not more than
one Award can be given in each discipline in a particular year subject to
deseving sports persons being available.
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SHRI R. SHUNMUGASUNDARAM: Sir, through you, | want to know
from the hon. Minister whether the Ministry has devised any scheme or
plan to identify the medal probables for the ensuing Olympics in Beijing or
the Commonwealth Games in Melbourne. | saw in todays newspaper that
one young girl named Jyoshna Chinnappa has won the squash
championship. Squash is expected to be included in the Beijing Olympics.
Has any plan been devised by the Ministry to identify the medal probables
and encourage them either monetarily or by giving them sufficient training?

SHRI SUNIL DUTT: Sir, this has always been the effort of the Government
that anywhere, in any discipline, if some young boys or girls make a
mark, they are being supported by the Goverment of India. If they belong
to any federation, then the federation recommends their names forgoing
abroad. Whenever they go abroad, we arrange for their travel to that country
with tickets and their stay in that country. So, they are always supported
by the Government. Anybody who wins an award from abroad, he is
supported and promoted more so that he can win the gold medal, as the
hon. Member has desired.
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Militant efforts to sneak into J&K

*103. SHRI AMAR SINGH: Wil the Minister of DEFENCE be pleased to
state:

(@) whether it is a fact that militants in Pakistan Occupied Kashmir have
recently stepped up their efforts to sneak into Jammu and Kashmir valley; and

(b) if so, how many infiltrators have actually been killed by the Armed Forces
and how many of them have sneaked in Jammu and Kashmir during the last
two months?

THE MINISTER OF DEFENCE (SHRI PRANAB MUKHERJEE): (a) There
has been an overall decrease in the number of actual infiltrations from across
the Line of Control (LoC) compared to last year. However, there was an
increase in the infiltration attempts in November, 2004 by terrorists as
compared to the months of September and October 2004.

(b) As per reports available, so far, during September and October 2004, 15
infiltrators have been killed during infiltration attempts into Jammu and Kashmir,
while it is estimated that more than 30 may have sneaked in.

37 3R ;W= ART B AT Awie] 8 b SR BT ARTel <21 bl Tyl
3R IrEedl 9 Aald 8 iR 39 A1Tel # $Is Wi Iy 95 3Maed® © |
HF H30) S S Wi 39+ SR A HEl & b RYqwR-sragar § 89l " 1Y
pariadl &, fhr TdaR ¥ 9¢ MY | 59 a4 B F1 MRS & o R fadax-
SER W 3iR T 961 ? gl STk Hul (8 off /1 49 8 3R g9 I8 a18d © fd
PR H BIg TANT 1 81, AR T &1 | RPN 3Tl & 3R LA &, oAfp
TN AT EAT 6 |

15



